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BT 471(30).— T FealT AR, T AMHRT | Tg ATITF AT grar g o o a7 F
AT, AR ST SAETOT T4, Tgeia— Sreror, ST agamm § JTN#10 & ST SSue d@ HisEr
AT 3 T | = & o0 sfiger U2 e 49 wivares forffes g areueare fegrs S = |

3T S ITEaATEA SR % YA & o sraeds sdia gran € & 39 i # S 29 steeEar &
UG ATIAT H AT0d g, START & STEHTT FT TSI HAT ST |
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T =ATh, ST I g # Baag 8, 98 =0 ATIg=T & sHie faq & fiaw, a9 afawry, g
IS 9 T HIARe fordee, i AfeReer &9, & € UH 9ad, qearEdr, $gaT - 384003,
ST T forfeaa =9 & qreaars T #T1 3 36 5% g

A UAT Ay Sk A AT g€ AT (9T €Y F I8 Y FAT FET 600 F47 98 FATdl g il STl
qaTe SRR &9 7 g1 47 et f&fer smaamdt g

SRR
TTET ATEH BT 3 aTge JTN#10 & SISO SSHUE qh HISET S 3 & 89 F o
ATHHT: - STITOTT ST weET Y-
T 7 AT oF Je, | T R A ki
Al ¥ T FAAR
1 2 3 4
1 Tl’rﬁg'( 76 00 12 00
2 38 00 03 50
3 39 00 10 40
4 W 80 00 06 50
5 104 00 08 40
6 536 00 01 00
7 527 00 16 30
8 526 00 05 90
9 525 00 11 40
10 524 00 07 70
11 522 00 10 00
12 521 00 09 85
13 520 00 06 70
14 517 00 08 50
15 452 00 03 75
16 455 00 18 70
17 e 456 00 17 20
18 457 00 11 50
19 445 00 11 00
20 444 00 08 45
21 435 00 08 90
22 436 00 09 85
23 437 00 13 60
24 438 00 01 00
25 432 00 08 35
26 249 00 04 15
27 242 00 35 85
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28 241 00 07 40
29 239 00 13 50
30 238 00 10 80
31 237 00 09 65
32 235 00 14 55
33 234 00 15 50
34 232 00 14 10
35 198 00 26 70
36 230 00 91 35
37 219 00 01 00
38 218 00 23 85
39 215 00 09 25
40 213 00 02 20
41 105 00 19 15
42 106 00 09 50
43 107 00 04 90
44 108 00 04 60
45 109 00 00 15
46 1469 00 02 65
47 s 162 00 19 30
48 112 00 04 50
49 142 00 23 30
50 144 00 09 05
51 145 00 09 25
52 146 00 09 25
53 137 00 06 90
FT AAHA 06-32-80

[®T. . TUFTUA-13011(26)/2/2026-30F U - fFruash(3-55097)]
T 0T, (9 q=a

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 29th January, 2026

S.0. 471(E).—Whereas, it appears to the Central Government that it is necessary in the public interest that
from Drill Site JTN#10 TO JOTANA GGS, TO INTERCONNECT WITH EXISTING ROU through RANIPUR,
MODIPUR & JOTANA Villages, Taluka Jotana, Mehsana District, Gujarat State, pipeline should be laid by the Oil and
Natural Gas Corporation Limited.

AND WHEREAS it appears that for the purpose of laying such a pipeline, it is necessary to acquire the Right
of User in land described in the Schedule annexed hereto: -
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NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) of section-3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in the Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein.

PROVIDED THAT any person interested in the said land may, within 21 days from the date of this notification,
object to the laying of the pipeline under the land to the Competent Authority, Oil and Natural Gas Corporation Limited,
Land Acquisition Department, KDM Bhavan, Palavasana, MEHSANA-384003, GUJARAT.

AND every person making such an objection shall also state specifically whether he/she wishes to be heard in
person or by legal practitioner.

SCHEDULE
PIPE LINE FOR DRILL SITE JTN#10 TO JOTANA GGS TO INTERCONNECT WITH EXISTING ROU
TALUKA: - JOTANA DISTRICT: - MEHSANA STATE: - GUJARAT
Name of village Survey No./Block No. Part if any Area
Hgq. Are Sq. mtr.
1 2 3 4
1 Ranipur 76 00 12 00
2 38 00 03 50
3 . 39 00 10 40
Modipur
4 80 00 06 50
5 104 00 08 40
6 536 00 01 00
7 527 00 16 30
8 526 00 05 90
9 525 00 11 40
10 524 00 07 70
11 522 00 10 00
12 521 00 09 85
13 520 00 06 70
14 517 00 08 50
15 452 00 03 75
16 455 00 18 70
17 456 00 17 20
18 457 00 11 50
19 Jotana 445 00 11 00
20 444 00 08 45
21 435 00 08 90
22 436 00 09 85
23 437 00 13 60
24 438 00 01 00
25 432 00 08 35
26 249 00 04 15
27 242 00 35 85
28 241 00 07 40
29 239 00 13 50
30 238 00 10 80
31 237 00 09 65
32 235 00 14 55
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3 234 00 15 50
34 232 00 14 10
35 198 00 26 70
36 230 00 91 35
37 219 00 01 00
38 218 00 23 85
39 215 00 09 25
40 213 00 02 20
41 105 00 19 15
Iy 106 00 09 50
e 107 00 04 90
44 108 00 04 60
45 109 00 00 15
46 Jotana 1469 00 02 65
47 162 00 19 30
48 112 00 04 50
49 142 00 23 30
50 144 00 09 05
51 145 00 09 25
) 146 00 09 25
53 137 00 06 90
Total Area 06-32-80

[F. No. Expl-13011(26)/2/2026-EXPL-PNG (E-55097)]
REGHURAM KRISHNA, Under Secy.
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